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plant which are designed to consume imported coal will continue to import coal for their

power generation.

{e) The progress of production and offtake of CIL 1s reviewed on a regular
basis. New rail lines are being laid for smooth evacuation of increased coal production
from the mines of growing coalfields of SECL, MCL and CCL. Further, coal supplies to
Power sector 1s monitored regularly by an Inter-Ministerial Sub Group comprising
representatives of Ministries of Power, Coal, Railways, Shipping, Central Electricity
Authority, NITI Aayog, CIL etc. A committee of Secretary (Coal), Secretary (Power) and
Member (Traffic), Railway Board has also been jointly reviewing the coal transportation

and supply on a regular basis.
Tender for works under national internet backbone

264, SHRI JAVED ALI KHAN: Will the Minister of COMMUNICATIONS be
pleased to refer to answers to Unstarred Question 2942, Starred Question 229 and
Unstarred Question 4557 given in the Rajya Sabha on 11 August, 2017, 16 March, 2018
and 6 April, 2018 respectively and state:

{a) the details of companies which have been awarded contract by BSNL for
expansion of National Internet Backbone and Annual Maintenance Contracts along

with purchase of hardware wherein a scam of ¥300 crore has been reported;

{b) whether tenders for the said works were invited as per the guidelines of
CVC;

el

{c) 1l so, the details thereof along with the dates thereof and the details of

companies which participated in the tenders; and
{dy 1if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF COMMUNICATIONS (SHRI
MANOI SINHA): (a) Three companies were awarded contract for expansion of National

Internet Backbone and Annual maintenance contract. Details are:
= M/s Huaweil Telecommunications India Private Limited
- M/s CISCO through M/s Presto Infosolutions Private Limited

- M/s Juniper Networks Intemmational BV through M/s Inspira Enterprises

India Private Limited.
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Allegations in procurement of equipment for expansion of National Internet
Backbone (NIB) and Annual Maintenance Contract (AMC) from M/s CISCO through
M/s Presto were examined and matter was referred to Central Vigilance Commission
(CVC). CVC sought certain clarifications in the matter. The clarifications have been
submitted to the CVC on 29.06.2018.

(b) The contract to M/s Huawei was awarded through open tender.

No tender was invited for the works awarded to M/s Jumiper and M/s CISCO as
these are cases of procurement of proprietary items. BSNL has intimated that works
have been awarded as per the CVC guidelines on procurement of proprietary equipment

and services.

(¢) and (d) M/s Huawei was declared as successful bidder in response to tender
No. T-476 dated 19.06.2014 for supply, nstallation & commissioning of MPLS edge
routers and associated equipment on turnkey basis. Total 2 bidders namely M/s Huawei
and M/s ZTE participated in tender.

Government's plan for reducing the litigation cost

#265. SHRI P. L. PUNIA: Will the Minister of LAW AND JUSTICE be pleased to

state:

(a) the number of cases pending in the Supreme Court, High Courts and various

districts courts and Tribunals, as on date;

(b)  whether Government has taken any initiative to reduce the backlog of cases
in the Supreme Court, High Courts and various district courts and Tribunals in the

country; and

(¢) whether Government has any plans to reduce the litigation cost for the
common / poor people and the total amount spent by Government for the legal aid

during the last three financial years?

THE MINISTER OF LAW AND JUSTICE (SHRI RAVI SHANKAR PRASAD): (a)
to (¢) Data on pendency of cases in the Supreme Court and High Courts is maintained
by the Supreme Court and High Courts respectively. The total number of pending cases
in the Supreme Court 1s 54,996 as on 30.07.2018. As per information available on the
web-portal of National Judicial Data Grid (NJDG), 43,61,043 cases are pending in various
High Courts as on 07.08.2018, and a total of 2,76,73,401 cases are pending in various



